
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
. 	 CALCUTTA BENCH 

MA 480 of 2002' 
(CA 1387 'of 1997) 

Present I Hon1e Mr. S 	isws, A4zninistrative Merner 

Hon'óle Mr. A. Sathath Khan, Judicjal Member 
I 

T Kr. Mukhopadhyay 

- Vs - 

C. P. W. D. 

For the Applicant s M5 K, Banerjee, Cosel, 

or the Respondents: Mr. M.S.  Banerjee, Counsel 

Date of Orêer : 13-03-2003 

ORDER 

MRASATHATHKHAN 

Heard Ld. Counsel for the applicant as well as for the 

respondents. The MA has been filed for suistitütion of legal 

representative in pla.e o, the original applicant. The Id. Counsel 

for the: re'sponients has no objection for suatitution. Acôordingly1  

MA is allowed and the Registry is directed to carry out the susti-

tion in the original application. OA 1387 Of 1997 will appear for 

hearing on 184-2003.  
I 

Memr(J) 


